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undertaking cof  additionzl  non-Plan
Hinancial liabilities after finalization of
the Annual Plan, Many ¢f the State
Governments agreed to take these
steps and reduce the gaps in resources.
3% was, however, found that there
~would still be large uncovered gaps.
7o enable the States to maintain thc
approved Plan outlays and keep up
ihe tempo of development, it was ce-
c¢ided that half of the residual gap in
resources should be covered by adai-
wional advance Plan assistance. The
zosition will be kept under review.

Proposal for Simplifying Procedure
for Customs Clearance

2424, SHRI MADHAYVRAO
SCINDIA :
SHRI M. RAM GOPAL
REDDY:

Will the Minister of FINANCE he
®leased to state:

~ (a) whether a proposal to arend
yaws for simplifying znd making
guicker and easier procedure for
customs clearance of passengers and
eargo is under consideration of theo
Government:

(b) il so, the deotails thereof: and

tc) expected time by which the
laws are to be amended?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI

SATISH AGARWAL) (a) to () . The
Goveramons h:d appointed a@
Com-~ipittee to review inter-olia the
vules,  regulations and  wprocedures
annlving to intcrpationnl passenger.
heir hag-page and to rerommiead
neasures to expedite the pace of
cieevines  of  passengers ang  their
basgzaze, The Com-mittee hes since
made some 1ecom-mendations which ave
heing cizamined.

Sz ard
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KRepresentation from a Mathematica!
Institute of Pune (Maharashtra)

2425. SHRI R. K. MHALGI: Wil
the Minister of FINANCE be pleasc¢
to state:

(a) whether the Government have
received 1representation dateq 4th
April, 1977 from Bhaskaracharaya
Pratishthan—a mathematical institute
of Pune (Maharashtra) requesting
the approval as Scientific Research
Institute under Seection 35(ii) of
Income-tax Act of 1961;

(b) if so, what action haye Govern-
ment taken or propose to take in re-
gard to the representation and when;
and

(¢c) whether the concerned have
been intimated accordingly?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
ZULFIQUARULLA) : (a) Yes, Sir. A
representation dated the 7th April, 1977
was received from Bhaskaracharaya
Pratishthan, Pune.

(b) The Pratishthan has been ap-
proved under section 33(1) (ii) of the
Income-tax Act, 1961, vide Notifica-
tion No. 1997 dated 24th September,
1977.

(¢) Yes, Sir. The I’ratishthan Has
been intimated of the above approval
and they have also acknowledged thc
notification issued.

Preiects jp Kerala for wmch Worid
Bank assistance sought

2426. SHRI VAYALAR RAVI: Wil!
the Minister of FINANCE be pleasecC
to state:

(a) a brief outline of the projeets
of Keraln for the executiop of whiet
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assistance is sought from the World
Bank; and

(b) the details of the discussion
held with World Bank for this pur-
pose and the results thereof?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL) : (a) and (b). An
agricultural development project with
an outlay of US $ 30 million has been
negotiated with the World Bank. The
principal features of this project are
area development by planting new
high-yielding varieties of coconut and
pepper, rehabilitation of cashew plan-
tations, establishment of seed gardens
for coconut, cashew, cocoa and spices,
construction of rubber processing fac-
tories, agricultural research and a cre-
dit programme to cater for the needs
of these programmes.

A project proposal for marine fishe-
ries development has also been posed
for World Bank assistance. This pro-
ject comprises of development of har-
bours, purchase of boats and process-
ing and marketing. A World Bank
identification Mission visited Kerala
State in October, 1977 for a few days
to have preliminary discussion with
the State authorities on this project
report. Reaction of this Mission is still
awaited.

.Feeder service for tourism in Ooty

2427. SHRI P. S. RAMALINGAM :
Will the Minister of TOURISM AND
CIVIL AVIATION ke pleased to state
that details of feeder services which
have been planned for promotion of
tourism in Ooty?

THE MINISTER OF TOURISM AND
CIVIL AVIATION: <(SHIRI PURU-
SHOTTAM KAUSHIK) : The propo-
sal for setting up Third l.ine Opera-
tions is under consideration.
ever, there is no airport at Ooty nor
ig there any proposal to censtruct one.
Indian Airlines operate regular sche-

2767 LS—E6.

How-
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duled services to Coimbatore, which is
152 kms. from Ooty.
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Cash assistance, to exporters

2429. SHRI DHARAM VIR VA-
SISHT: Will the Minister of COM-
MERCE AND CIVIL SUPPLIES AND
COOPERATION be vleased to state:





